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IIIGII COURT OF DElj[II: NEW I)Eljlll
SI-IF,RSIIAHROAD NEWDF.LHI-110()03

/l)HC/GAZ.[IB/G-8/SC[/2026

Thc Rcgistrar General,
Iligh Court of Dclhi,
New Delhi.

l`hc  l'rincipal  District &  Sessions JLidge,

Wcst District, T.Ls Hazari Courts,
Dclhi.

l,`rom:

To`

Sub.:    Appointmcnt of Mr.Sunil  Kumar Sl`arma, an officer of DHJ~S=Daris R.cgistrar  in
Suprcmc Court of India, on deputation basis.

Sir,

r  am  directed  to  say  that  [lon.ble  the  Chief Justice  has  becn  pleased  to  sparc  thc

`crviccs  of  Mr.Sunil   Kum{`r  Sh:irmi`.   I)IIJS,   prcsently  po.sted  as  District  Judgc-04,  Wcst

1 )i`tricl,  Tis  1  l:izari  ( 'o\irl`.  I )i`ll`i  lti  ei`:ible  him  t{) join  thc  post  of Rcgistrar  in  thc  Rcgistry

`tl   lli``   `Iiiil`.H`t.  (  .o1111   ol+  ln`lij     on   tl`.iwll:ilioii  ha`i`.   inlti:ill.y   I.or  a  periocl  of (tnc  ycar.

I   "H  llii.Ieloii..  `luei.li`{l   1..   Ii.tiui.`l   }ou  to  rclievc   Mi..   Sui`il   Kilmal-Sharimi.1)1  IJS,

witli  imnii.diatc  i`rfcct,  so  as  lo  ei`abll`  hHii  to j(iin  [he  post  of  Registrar  in  thc  Registry  o``

thc  Suprcmc Court of lndia,  {)n  d.`putali()n  basis.

Yours sinccrely,

Endst. No.                         /DHC/GAZ. [IB/G.8/SC1/2026

(Shank.ar.§ingh)
Joint  Registrar (Gaz   118)

For Registrar ('reneral

I)atc,d:

Copy forwarded  for information and neccssary action to:-

1.     The secretary General`  Supreme court of[ndia, Ncw Dclhi.

2.      The  Principal  District &  Sessions Judge (Hqrs.)` Tis liazari  Court,  Delhi.

3.      Mr.Sunil   Kumar  Sharma.   Disti.ict  Judge-04,   West  District.  Tis  Ila7.ari  Coiirts,   DL`lhi

with the  rcquest lo report to the Supreme Court of lndia. on being t.clicvcd.

4.      'l`hc Joint  Registrar (Gazctte-IA).  High  court ol`Delhi,  New  l)clhi.

S.      'llie Joint  Rcgistrar  (Gazctte-IB).  Iligh  court ofDelhi,  New  DclllL

(^mi,   N.,,`:,.v .,,,, \1 ,.,,, 1",   "   )

l,cpl,,)   I{egi`lri"   ,(  ,„     1111'
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IIIGII COURT OF DELIII: NEW I)Eljlll
SIIERSIIAII ROAD NEW DEI.III-110003

/DHC/GAZ.[IB/G-8/Scl/2026

Thc Rcgistrar Gcneral,
High Court of Dclhi,
New Delhi.

Thc  Principal  District &  Sessions Judge,
Wcst District, Tis Hazari Courts,
Dclhi.

Dated:

pyffils   ,.1E=

7`_il  6.

`,

f

*     f `

•,>         =..`     .`       1,

Sub.:   Appointmcnt of Mr.Sunil Kumar Sharma, an  officcr of I)IIj`5:,.a`SutR#c;istrar in
Suprcme Court of lndia, on deputation  basis.

Sir,

I  am  directed  to  say  that  Hon'ble  the  Chief Justice  has  been  pleascd  to  spare  thc

services  of Mr.Sunil  Kumar  Sharma,  DHJS,  presently  postcd  as  District  Judge-04,  West

District,  Tis Hazari  Coiirts,  Delhi  to enable  him to join  the post of Registrar  in thc Registry

of thc Supreme Court of lndia, on deputation basis,  initially  for a period of one year.

I  am,  therefore,  directed  to  request you  to  relieve  Mr.  Sunil  Kumar  Sharma,  DHJS,
with  immediate  cffect,  so  as  to  enable  him  to join  the  post  of Registrar  in  the  Registry  of

thc Suprcme Court of lndia, on deputation basis.

Yours sincerely,

b

Endst. No.                        /DHC/GAZ.IIB/G.8/Scl/2026

(Shankpar`§ingh)
Joint Registrar (Gaz.  118)

For Registrar General

Datcd:,'       ,)  ,---, J

Copy forwardcd  for information and neccssary action to:-

1.     The secretary General,  Supreme court oflndia, New Delhi.

2.  '  The Principal  District &  Sessions Judge (Hqrs.),  Tis Hazari Court, Delhi.

3.      Mr.Suiiil   Kumar  Sharma,  District  Judge-04,   West  District,  Tis  Hazari  Courts,  Delhi

with the l.equest to report to the Supreme Court of lndia, on being relicved.

4.     The Joint Registrar (Gazette-IA),  High  court ofDelhi, New Delhi.

5.     The Joint Registrar (Gazette-IB), High court ofDelhi. New Dclhi.

(Amit N fr;7`;ta''?hflj#art##ar>
Dcputy Registrar (Gaz.-lJB)


